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Finau"atioo of Seniority List of Cadres 
of Ent"blle PeplU Stale 

2969. SHRI GURCHARAN SINGH: 
Will tho Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether tbe Joint Seniority Ii st Of 
some of the Cadres coming from the erst-
wbile Pepsu State has liot been finalised yet 
although this State was merged on the ht 
No"embor, ~  &.lid a period of more than 
thirteen yean has elapsed; and 

(b) if so, the name of the cad ... and bow 
long it will take to finalise the Seniority 
L'st 10 that the future oftb_ employees 
i. not Jf'Opaniised 1 

THE MINISTER OF STATE IN THE 
MINISTRV OF HOME AFFAIRS (SHJU 

VIDYA CHARAN SHUKLA) : (a) BIId 
(b). Thejoillt seniority lists of the Punjab 
Educational Scf\'icc Class II and Class m 
IUId of the Personal Aasistanhl IUId SteJIG-
graphers of the Punjab CI"j] Secretarial ha\'e 
1I0t yet been finalised. 

Finalisation of tbe joint seniorit)' list of 
Punjab Educational Sef\'ice ClasslI and 
Class III may take some more time at some 
representations against the provisional lists 
are still awaited frorn the State Govel1l-
ment. 

In the case of Per<oonal Assistants aft 
Stenosraphen the State Oo"ernrnent have 
boen asked to prepare the joint tlenlorlty 
list on the basis of accepted equations of 
pOltS. Eiforts are being made to have the 
matter finalised early. 

WltbIIoldllll of Applltatloaa or Sebetluled 
C.ste/Seileduled Tribe Employ_ 
In CBI for Hillier JObs 10 oilier 

Departments 

2970. SHRI SURAJ BHAN: Will the 
Ministor of HOME AFFAIRS be ple8lCd 
to state: 

(a) whether it is a fact that the applica-
tions of the Schedulej Calte and Scheduled 
Tribe employees workin, in the Central 
rntelligenee Iluteau for hiaher posts in 
other departments includinl those for the 
U.P.S.C. examinations are not forwarded to 
the authoritiet concerned; 

(b) if so, thc reasons therefor; 

(C) the number of such appllcatlom of 
Scheduled Caste/Scheduled Tribe and other 
employees. separately, which were forwar-
ded and withheld durinl the lut year; 

(d) "hather Go\'l. propCIIe to reYile the 
old inltructiona, if ally. 01\ fhe subject 10 
that such applicatloDi of the SIIhe4ule4 
CUte/Scheduled Tribe rmplo,.,.. .... not 
withheld and the)' are liwn opponuniti. 
to improve their lCtVioo car_; and 

<0> if not, the reasons thereof? 

THE MINIST8Il. OF STA.TE IN THE 
MJNISTRY OF dOME AFFA.IRS (SHRI 
VJDyA CHARAN SHUKLA): <a) and (b). 
AppiicatiOlll of cmpleJ)'MI bDIoqinl to tbe 
·a.luled _ '"'" SdMIIuled Tri .... 




